
PROCEEDINGS OF THE HI6H COURT OF ANDHRA PRADESH

SUB : Notionol Judiciol Acodemy, Bhopol - Nominotion o{ Sri A.V.

Pordhosorodhi, AAetropoliton Sessions Judge-cum-f Addl. District &
Sessions Judge, Visokhopotnom to ponticipote in the ocodemic
progromme No. P-1157 on "Refresher Course on PML Act", scheduled
to be held from 22.O3.2019 to ?4.03.2019 at Nationol Judiciol
Academy, Bhopol - Relief arrongements - ORDERS - ISSUED.

the Director, Notionol Judiciol Acodemy, Bhopol.
2. Letter ROC No. 176/P.eg(Inq)/2018, dated 2O.O3.2019 f rom the

Registror (IT-cum-CPC), FAC Registnor (Inguiries), High Court of
Andhro Prodesh.

9RDER -ROC No. 2OOl201 9- B. Spl. dated ?O.O3.2Ot9

The High Court possed the following orders :

Sri A.V. Pordhosorodhi, Metropoliton Sessions Judge-cum-f Addl. District &

Sessions Judge, Visokhopotnom, who is nominoted to participote in the ocodemic
progromme No. P-1157 on "Refresher Course on PML Act", scheduled fo be held

from ?2.03.2019 to ?4.03.2019 ot Notionol Judiciol Acodemy, Bhopol in the High
Court's letter Znd cited obove, is hereby directed to hondover chorge of his post fo
the Prl. District & Sessions Judge, Visokhopotnom and proceed fo ottend the soid
progromme ot Notionol Judiciol Academy, Bhopal.

The Prl. District & Sessions Judge, Visokhopatnom, will be inchorge of
the post of Metropoliton Sessions Judge-cum-f Addl. District &

Sessions Judge, Visokhopotnom, during the period of obsence of Sri
A.V. Pordhosorodhi; ond

On return from fhe progromme Sri A.V. Pordhosorodhi, District & Sessions

Judge, sholl resume duty os Metropoliton Sessions Judge-cum-f Addl. District &
Sessions Jud9e, Visokhopotnom.

Note : Sri A.V. Pordhosorodhi is hereby permitted to ovoil actual journey time for
ottending the soid progromme at Notionol Judicial Acodemy, Bhopol.

Z rbM/'-
REGISTRAR 9ENEPAL /r/ \

FAC REGISTRAR (VI6ILANiE/ "
To

!. The Officer.
2. The Prl. District & Sessions Judge, Visokhopotnom.
3. The Registror (fT-cum-CPC), FAC Registrar (fnguiries), High Court of

Andhro Prodesh, Amorovothi ot Nelopadu.
4. Ihe Metropolifon Sessions Judge-cum-f Addl. District d Sessions Judge,

Visokhopotnom.
5. The District Treosury Officer , Visokhopotnom.
6. The Section Officers: Computer Section, Vigilance Cell, Spl. Officer's Section,

Df Budget, Work Review Cell, OP Cell, E-Section, Accounts Section, High Court
of Andhro Prodesh, Amoravothi ot Nelopodu.


